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~) Deluxe BE" 

(t) Delu_ 

(Bi) Maruff 

(a) Car (Blue and Wlut«) 

(b) Deluxe 

54' 

,S 

•• 
71 

132 

tc) Frat roof 'Wan (Whi1e: aDd B..., 

(9) Mahiadra JeefJ 

47 

(a) Petr.ot il 

(!») Diesel 12 

(b) The total production. durlo& the fina.cllt yea, (A"ril 1984-Mar~h 198~) is as 
follow! :-

(i) HiDdustan. M.c.&,5 

Car~ 

Trekker 

(ii) Premis Autam.bDes LI4~ 

Car 

~ji) Manti Ulyog Limited 

Cars· 

Vans-

(hi) Mahindra " Mabfnd'r. 

1eeps 

(v) Sipani Automoblleso 

Cars 

C .. verslo. of manual Telepboner 
tschana- into automsrtfc Telephone 

Exchanael 

3216. SHRJ SHANTARAM POTDUKHE: 
Will the Minister of COMMUNICATIONS 
be pleased to state : 

(a) the number of aut{)matic telephone 
exchanges in tIM country, State-wise; 

(b) whether all the manual telephone 
exchanges have been GOBverted ince automatj~ 
ncbelllt's; 

25 

2 

2S 

21 

Z 

23 

J 

(c) if so, tbe det~ls lber.eof,. State-wise-
and If not, the reasons "hereof; 

(d) the difficultie» in converting manuall 
excbanges into automa\i~ excbanaes; and 

(e) the steps beina taken by Government 
ill thIs regard 1 

THE MINISTER OF STATE OF THE 
MINISTIlY OF COMMUNICATIONS (SHRI 
RAM NIW AS MIRDHA) : (a) The number 
of automatic telcphene exchan,e5 io tbe country 
State-wise is liven in statcmegt attached. 
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'(b) :No., k 

(0) and (d). AllftDnUl atebaQges coulil 
enot 'be conve!'ted irsto automatic telephone 
exchanges -due ¢\).the foUowtng fCaSO[lS : 

(i) AQde shortage or.au&osnat.ic cx-
Q~ equipment. 

'(ii) Non availability elf msitable tand an4 
baiiding for hOllsing ~hone 
exchanges; 

(iii) Financial "jabi1i~.of ptQjccts; anti 

(iv) Non .... ailability of sufficient Sunds. 

"(e) 'Following 'S'teps are being taken by 
the Go-Iernrnent in this regaro; 

(i) to set .up .additional munufacturing 
l.tni.ts to step up production of 
telephone exchange aquipmenlb; 
and 

tH) to expedite ooostruction of tele-
phone exchange bnildings with puc-
suit for more aJJocation of funds. 

Statement 

-Sl. No. Name of Sta.lei Number of a4lto-exchanges 
work'ng .as on 1.4.85 

--------- ~---

2 .3 

1. Andhra Pradesh 1630 

2. Bihar 295 

3. <Jujarat ~19 

4. J &K 68 

5. Karnataka 888 

I{). Kerala 535 

"':] . Madhya Pradeslt 525 

:R' MaharashtA :861 

g. (a) Assam 14Q 

(b) Arunachal Pradesh 23 

<c) Meghalaya 18 

(d) Manipur .16 

(e) Mizoram 7 

to Nagaland 24 

(I) Tripura 20 

10, (a) Haryana 1146 

(b) Himachal Pradesh .157 
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(c) Punjab 

11 .. Orissa 

12. Rajasthan 

13. Tamil Nadu 

.14. Uttar Pradesh 

15. West Bengal 

16. Delhi 

Efforts by French Companies to 
Collaborate in Oil and Gas 

Sector 

3217. SHRJ R. ANNANAMBI: Will 
the Minister of PETROLEUM be pleased 
to state: 

(a) whether some French companies 
are looking for either service contracts, joint 
technical ventures or even direct invesment 
in Oil and gas sector in India; and 

(b) Tf so, the reaction of Government 
jn this regard ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF PETROLEUM (SHRI 
NAWAL KJSHORE SHARMA): (a) 
Yes, Sir. 

(b) With a view to indigenise oil field 
equipment and service, Government encour-
ages technical collaboration and formation 
of joint venture companies with reputed 
foreign companies. 

Closure of Kothari Chemical Plant 
in Suburban Ma .. U 

3218. SHRI B.V. DESAI: Will the 
Minister of CHEMICALS AND FERTILI. 
ZERS be pleased to state: 

(a) whether Kothari Chemica] Plant in 
the suburban Manali has been ordered to be 
closed hdefiniteJy foUowina alleged chlorine 
leak on 27 February, 1985: 

(b) ~hether any inquiry wa.s conducted 

292 

226 

440 

1023 

713 

372 

50 

into the leakage of gas and jf so, the out-
come of the inquiry; 

(c) whether the cases of leak.age of gases. 
from the various plants in the country have 
been increasmg; 

(d) if so, the number of fertilizer plant 
where gas leakage was found during the last 
two months; 

(e) the details of their enquiry reports~ 
and 

(f) the steps being taken to check thiS 
leakage '! 

THE MINISTER OF CHEMICAL AND 
FERTILIZER AND INDUSTRY AND 
COMPANY AFFAIRS (SHRI VEEREN-
DRA PATIL): (a) and (b). An incident of 
Chlorine Gas leakage occurred on ~6.2.198S 
in Kothari Industrial Corporation Limited. 
MaDali (Madras). The factory was ordered 
to be closed as there were defects in the 
safety systems in the plant. A team of 
officers from the Chief Inspectorate of 
Factories, Tamil Nodu as well as from the 
Directorate of Forensic Science Laboratory. 
who were deouted by the State GOYerment 
for iiwestigation, found that the operation 
of the scrubber through which the waste gas. 
was passed for utilisation with the heJp of 
bydrateo lime was not fanctioning properly 
with the result that the chlorine gas escaped. 
in the atmosphere. Certa.in other defects. 
were also noticed. 

The manaacment have since takctt 




